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Supreme Court [25]

Anil Valiaparampil Abraham v. Enforcement Directorate, (M.M. Sundresh and Prasanna B. Varale,
J1.), 2026 SCC OnLine SC 2206

Anurag Vijaykumar Goel v. State of Maharashtra, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC
OnLine SC 6541

Jpee Drugs v. State of M.P., (Vikram Nath, Augustine George Masih and Sandeep Mehta, JJ.), 2026
SCC OnLine SC 2204

Just Rights for Children Alliance v. S. Harish, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2205

K. Ramalingam v. State of T.N., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 2195

Kallu Khan v. District Education Officer, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 2189

Kusumlal Sao v. State of Chhattisgarh, (Manoj Misra and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC
2190

Mahesh Chandra Joshi v. State of Rajasthan, (Dipankar Datta and Sheel Nagu, J1.), 2026 SCC
OnLine SC 2197

Nagendra Ray v. State of Bihar, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC 2199

New Okhla Industrial Development Authority v. Sunil Kumar Agrawal, (Sanjiv Khanna and M.M.
Sundresh, JJ.), 2023 SCC OnLine SC 2760

Phalodi Accident v. National Highways Authority of India, (Vikram Nath and Aparesh Kumar Singh,
J1.),2026 SCC OnLine SC 2191

R. Saravanan v. Periyar University, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC
OnLine SC 2202

Rajkumar Madki v. Shailendra Beldale, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine
SC 2200

Rano Singh v. Gurbax Singh, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
2201

Recent Rape Incidents in Delhi NCR, In re, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2203

S. Gururaj v. Additional Chief Secretary/Commissioner of Land Administration, (S.V.N. Bhatti and
N.V. Anjaria, JJ.), 2026 SCC OnLine SC 2194

Satinder Pal Singh v. Bedi Hospital, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
2196

Sayad Asifulla v. State of Karnataka, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
3828

Senior Intelligence Officer v. Mohd. Kamran, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC
OnLine SC 2198

Som Nath v. Ravinder Kumar, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine SC 3825

Sri Venkateshwara Traders v. State of Telangana, (Vineet Saran and J.K. Maheshwari, JJ.), 2022 SCC
OnLine SC 2606

State of H.P. v. Mohinder Kalta, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC OnLine SC
3827
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State of Karnataka v. Battegowda, (Sudhanshu Dhulia and P.K. Mishra, JJ.), 2025 SCC OnLine SC
3826

Sunil Kumar v. Iffco Tokio General Insurance Co. Ltd., (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026
SCC OnLine SC 2192

Tejaram v. State of Rajasthan, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 2193

Allahabad High Court [386]
Aarif Khan v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 37029
Aartiv. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37176
Abbas Ali v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36978
Abdul Shekhu v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37008
Abhisek Gupta v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 37038
Abhishek Prajapati v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 37045
Abid v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 37081
Adesh Devi v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 36919

Ahibaran Singh v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2026 SCC
OnLine All 36929

Ajay Kumar Garg v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36857
Ajay Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 36984
Ajay Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 37023

Ajeet Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36909

Ajeet Tiwari v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 36952

Ajeet v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36958

Ajit v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 37033

Akaliv. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 37055
Akhilesh Yadav v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 36850

Akhtar Ali v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36855

Akhtar Khan v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 37199

Alendra Pratap Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36875
Altaf Qureshi v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 37076
Aman Tiwari v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36856

Amar Singh v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 37139
Ambika v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 36931

Amit Niranjan v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36881

Amit Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 36995

Amit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 37001
Aneeta Bhartiya v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37179
Anil Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 37059
Anjaliv. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37178
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Anjani Sahu v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 37164

Ankit Pandey v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36962
Ankush Yadav v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 37026

Anshu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 36999
Anshuman Prajapati v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 36911
Anuj v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36969

Anurag Pandey v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 36902
Anurag Singh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36846
Anurag v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36851

Arif Ansari v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 37025

Arju Chauhan v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37186
Arshiv. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 36869

Arun Kumar Mehta v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 37160

Arvind Mishra v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 36912

Arvind Singh Rajawat v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2026
SCC OnLine All 36934

Arvind v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 37042
Ashok Kumar v. State of U.P., (Kunal Ravi Singh, J.), 2026 SCC OnLine All 37171
Ashok Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 37098

Ashraf Ali v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 37085

Ashutosh Dwivedi v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 36903
Ashutosh Maurya v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 36953
Atul Mishra v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36963

Awadesh Kumar Singh v. State of U.P., (Prakash Padia and Vivek Saran, JJ.), 2026 SCC OnLine
All 37166

Awadhesh Dixit v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36854
Ayaan v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36979
Ayub v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37060

Azhar Abbas v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
37210

Bablu v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 37073

Bacon Green Hindustan Agro Ltd., In re, (Piyush Agrawal, J.), 2026 SCC OnLine All 36916
Bajrang Bahadur Deo v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 37135
Baniya v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 37121

Bhagwan Shri Krishna Virajmaan v. U.P. Sunni Central Waqf Board, (Avnish Saxena, J.), 2026 SCC
OnLine All 37126

Bhagwan Yadav v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 37128
Bhanu Shakya v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37049
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Bhavna v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37173
Bholu v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36965

Bhumi Tiwari v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 37089

Bhupendra v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 37093

Brijendra Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37027

Brijesh Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37061

Chanchal Gupta v. National Insurance Co. Ltd., (Anil Kumar-X, J.), 2026 SCC OnLine All 37117
Chandra Shekhar Singh v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 37144

Chandrama Singh Yadav v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All
36907

Chandrasekhar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 37094
Chandresh Mishra v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36976
Chetana Kushwaha v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37191

Cholamandalam Ms General Insurance Co Ltd. v. Permanent Lok Adalat, (Saurabh Shyam
Shamshery, J.), 2026 SCC OnLine All 37170

Danish v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 37034

Darshan Lal v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 37169

Deeksha v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37189

Deepak Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 37003
Deepak v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 37035
Deepak v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 37022

Deshraj v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 37075

Devesh Kumar v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 37018

Dhaniram v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36876

Dharma Deo Rai v. J.D.C., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 37148
Dharmatma v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 36951

Dharmendra Kumar Dhangar v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 36950
Dharmendra v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37174
Dheeraj Verma v. Lakshmi Devi, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 37124
Dheeraj Yadav v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36860
Dherendra Pandit K.C. v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 37065
Diksha v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36960

Dinesh Chandra Dubey v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 36890
Dinesh Pratap Singh v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 36885

District Judge v. Anand Kumar Verma, (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC OnLine All
37223

Durga Shankar v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 37016

Executive Engineer Electricity Distribution v. Chandra Pal, (Saral Srivastava and Sudhanshu
Chauhan, JJ.), 2026 SCC OnLine All 37152
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